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MINISTRY OF HUMAN RESOURCE DEVELOP!QIENT
(Department of Education)
} NOTIFICATION

New Delhi, the 9th Febmary)1998
S.0. 124(E).— In exercise of powers conferred by sub-sections (1) and (4) of section 3 of the All India Coun
Technical Education Act, 1987 (52 of 1987), the Central Government hereby appoints the following members to the All
Council for Technical Education for a period of three years from the date of publication“of the notification in the O

Gazette, namely :— P .
Appointed under clause (a) of sub-section (4) of section 3
* (1) Prof. S. Rame Gowda SaT T

Tripurabika, Grainance, Kollegal, Mysore, Kamathka‘. - Chairman

(upto 29th day of September.

Appointed under clause (b) of sub-section (4) of section 3~

(2) Prof. D. V. Singh

405, Technology Apartments, 24, Patparganj, Delhi-110 092. Vice-Chait

(upto 2nd day of October

Appointed under clause (c) to () of sub-section {(4) of section 3

(3) The Secretary,
Ministry of Human Resource Development,
Department of Education, Shastri Bhavan,
New Dethi-110 002.

(4), The Educational Adviser
(General) to the Govermnment of
India, Ministry of Human Resource
Development, Department of Education,
Shastri Bhavan, :
New Delhi - 110 002.

Ex-Officio Men

Ex-Officio Mer
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(s)

{10)

(11)

(12)

The Chairman

Eastern Regional Committee

of All India Council for Technial
Education, 5, Esplanade East,
Calcutta' - 700 069. Ex-Officio Member
The Chairman

Southern Regional Committee

of All India Council for

Technical Education, Shastri Bhavan,

26, Haddows Road,
Chennai - 600 026. Ex-Officio Member
The Chairman

Western Regional Committee

of All India Council for Technial
Education, Industrial Assurance
2nd flgoor, Veer Nariman Road,
Churchgate, Mumbai - 400 020.

The Chairman

Northern Regional Committee of
All India Council for Technical
Ecducation, 1-A, Laxman Bagh,
Nawab Ganj, Kanpur - 208 002. Ex-Officio Member
The Chairman

All India Board of Vocational

Education of All India Council

for Technical Education, Indira

Gandhi Sports Complex, Indra

Prastha'Estate, New Delhi-110 002.Ex-Officio Mekmber
The Chairman

All India Boavd of Technician

Education of All India Council for

Technial Education, Indira

Gandhi Sports Complex, Indra Prastha

Estate, New Delhi - 110 002. Ex-Officio Member

The Chairman

All India Board of Under-Graduate
Studies in Engineering and
Technology of AIl India Council for
Technical Education, Indira Gandhi
Sports Complex, Indra Prastha
Estate, New Delhi - 110 002. Ex-0Officio Member

The Chairman

All India Board of Post-Graduate
Education and Research in Engineering
and Technology of All India Council
of Technical Education, Indira
Gandhi Sports Complex, Indra Prastha . o
Estate, New Delhi - 110 002. Ex-Officio Member

Ex-Officio Member —

~J

1!
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(13) The Chairman
All India Board of Management
Studies of All India Council for
—echnical Education, Indira Gandhl
Sports Complex, Indra prastha Estate,

New Delhi - 110 002. Ex-Officio Member
appointed under clauses (g) to (i) of sub-section (4) of
section 3
(14) The Additioral Secretary
(Expenditure) Ministry of Finance,
North Block, New Delhi - 110 002. Member
(15) shri V. Rao Aiyagari,

Joint Adviser, Science Engineering
__Research Council Division,
Department of Science and
Technology., Government of India,
New Delhi Member

{16) Shri N. Gopalaswamy
Adviser (Education), planning
Commission, Yojana Bhavan,
New Delhi. Member

(17) Shri Ranbir Khanna

Deputy Director General

(Training) . Department of
Telecommunications, Sanchar |

Bhawan, New Delhi - 110 001. Member
(18) Dr. V.P. Kodali
Adviser, Department of
Electronics, Government of India,
New Delhi - 110 003. _ Member
Membér

(19)
Appointed under clause (3) of sub-section (4) of section 3

(20) Member

(21) Shri S. Peter Alphonse Member
Member of Parliament, Rajya Sabha.
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Appointed under clause (k) of sub-section

(22)

{23)

(24)

{25)

(26)

(27)

(28)

(29)

Appointed under clause

(30)

“oyqifag - o

Shri P.P. Mahana
Principal Secretary,
Government of Maharashtra,
Mumbai - 400 032

Secretary in-charge of Technical
Education, Government of Manipur,
Imphal - 795 o001

Shri R. Dhar,
Joint Director of Technical
Education, Government of Meghalaya

Shri C. Nag
Secretary to the Government of
Mizoram, Aizwal

Shri Z. Lohe

Minister of Higher and Technical
Education, Government of
Nagaland, Xohima

Shri N.S. Rattan

Principal Secretary

Department of Technical Education
and Industrial Training,
Government of Punjab,

Chandigarh

Shri s.p. Elangovan
Secretary

Higher ?ducation Department
Govt. of Tamil Nadu

Chennai - 600 009

Shri Vinay Rai

(Chairman, Federation of Indian
Chamber of Commerce and

Industries Management and

Human Resource Development Committee)
and Chairman and Managing Director,
Usha (India) Ltd., A-41, Mohan
Cooperative Estate, Mathura Road,

New Delhi - 110 044 .

(4) of section 3

Member

Member

Member

Member

Member

Member

Member’

Member

Member

(1) of sub-section (4) of section 3
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(32)

(33)

(37)

(38)

(39)
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Dr. P.N. Bhagwati

(Chairman,

industries

v

Confederation of Indian

} Member, Hational Committee
o1 Technical Education and Training,
Lecdni Road, New Delhi - 110 003.

Mr. K. Jairaj
All India Management Association,
Institutional Area, Lodhi Road,

New Delhi

Shri s.s.

New Delhi

110 $03.

Sharma
Direccor—General, National
Productivity Council, Utpadakta
Briawan, Lodh: Road,

110 003.

AppOinZ~2d under clause (m) of sub-section

Dr. (Mrs.)

S.5. Deshmukh

Vice-Chancellor
Sniversity of Mumbai
Mahatma Gandhi Road, Fort
Mumbai - 400 032

Prof. N.R. Shetty

rresident,

Indiqn Society for Technical
Education, Vice Chancellor
Bangalore University
Bangalore - 560 05¢

Prof. J.S. Qadry
Pharmacy Council of India
Combined Council's Building
Temple Road, Kotla Road
Post Box No. 7020

New Delhi

110 002

Dr. J.R. Bhalla

President,

Council of Architecture

5, Sunder Nagar

New Delhi

110 003

Member

Member

Member
(4) of section 3

Member

Member

Member

Member

Member

Member
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(40)

(41)

(42)

(43)

(44)

(45)

(46)

(47)

, N .
. Appointed under clause (0) of sub-section (4} of section 3

Shri K. Kittappa

Deputy Director General

(Technological Services)

National Productivity Council

Utpadakta Bhavan, Lodi Road

New Delhi - 110 003 Member

Appointed under clause (n) of sub-section (4) of section 3

Prof. A.K. Ghose

President

The Institution of Engineers (India)

8 Gokhale Road

Calcutta - 700 020 - Member

Prof. K.D.P. Nigam

Department of Chemical Engineering,

Indian Institute of Technology,

New Delhi - 110 016. Member
Shri Shireesh Deshpands

88, West Park Road, Dhantoli,

Nagpur, Represantative of Indian

Institute of Architecture,

New Delhi Member

Shri D.S. Meshram

Chief Planner, Town and Country

Planning Organisation,

Ministry of Urban Affairs and Employment,
Vikas Bhavan, Indra Prastha Estate,

New Delhi - 110 002, . Membear

~

Prof. H.S. Chandrashekharaiah

Department of High Voltage

Engineering, Indian Institute of

Science, Bangalore Member

Prof. D.C. Surana
Director, Educational Media _
Research Centre, Jai Narain Vyas University,
Faculty of Engineering Campus,

Jodhpur - 342 011 Membar

Appointed under clause (p) of sub-section (4) of section 3

Chairman
University Grant Commission,

Bahadurshah Zafar Marg, o
New Delhi - 110 002. Ex-0fficio Member
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(48)

(49)

(50)

(51)

The Director

Institute of Applied Manpower
Research, Indra Prastha Estate,
New Delhi - 110 002.

The Director-General

Indian Council for Agricultural
Research, Krishi Bhawan,

New Delhi - 110 001.

The Director-General

Council of Scientific and
Industrial Research,
Anusandhan Bhavan, Rafi Marg
New Delhi - 110 001

Prof. J.P. Gupta
Village Kalheri,

P.0. Dhansaini,
District Bijnor,

Uttar Pradesh - 246 763

Ex-Officio Member

Ex-0Officio Member

Ex-Officio Memkter

Member Secretary

(upto 8th day of November, 1998).

[F. No. 1—22:97.TS 11}

DR. S.D. AWALE, Ji. Secy.
) (Tech.)
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